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AU SMALL FINANCE BANK LIMITED screduies commerciat sanig

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)
APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE

A
SHALL
FIMANCE
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& RSHFTLIT CTRMEICLAL Rk

This iz to inform to all the borrowers & public in general that “Fincare Small Finance Bank Ltd.” has amalgamated with “Au Small Finance Bank Lid.”
weed 01st April 2024, Whereas, The undersigned being the Authorized Officer of the AU Small Finance Bank Limited (A Scheduled Commercial Bank) under
thie "Securilization and Reconstruction of Financial Assals and Enforcament of Securnty Interast [Act, 2002 (54 of 2002)] and in exercisa of powsars conferred undar
gection 13 (12) read with rule 3 of the Securty Interest (Enforcement) Rukes, 2002 issued demand notice on the date as menticned below calling upon the
borrowers lo repay the amount mentioned in the said notice within 60 days from the date of recelpl of the said notice as per the delalls given in below lable: -

13(2) Notice
Date & Amount

Date of
Possession
Taken

Name of Borrower/Co-Borrower/

Mortgagor/Guarantor/Loan A/c No.

[Loan AG Mo} 22660000514784 Prakash (Borrower), Saroja
(Co-Borrower)

28-Jan-26 5,35 904/- Rs, Five Lakh Thirty-Five Thousand Mine Hundred Four Only as on
2T=Jan-26

02 -l =26

Dascription of Mortgaged Property

Site At Tindivanarm Distnct Tindiveanam Registration Destrict Tindivanam Taluk Marakkanam Seain Sruved Village Indysn Punjal S No 144012 Extant Acres 1.10 Cants New S MNo T8
Extant Acries 0.14 Cents In This The Applicant’S House Sile Extent |s Acres 007 Cents With The Following Boundarias In Between The Measurement |5 Acres 0,07 Cants And Mamool
Pathway Rites And With All Fitings Connection And Superstrieciure Roo Terraced House (31 Sg Meter) Said Abowve Mew 5 Mo TAE Mow Sub Divided By TE/EE, East: Muthu Property,
West: Shanmugavel Property, North: Ranganayagi Ammal Property, South:Street

{Loan AMG Mo} 2163000001 8870 Sakthivel M (Borrowar), 16-Mar-26 3,45 33H- Rs, Thrae Lac Forty-Five Thousand Three Hundred Thiry-Threse cnly | $2-Jul-2§

Krishnaveni [Co-Borrowar) as on 1Z-Mar-28

Description of Mortgaged Froperty

Immavakde progaerly bearing Chengaipel Destrid .ﬂh:_:rl-;_;:j:lp{illu Registralan Digricl | Acharapakkam Sub-regesiar office | Madurantakam Gk WMo, 114 Vilkinga=tu village under
compuber patlta no, 573 comprsed in okl Ory 5 Mo, 1401 Mew Dey 3 Mo 149 B measuning an extand of 13 Cents | 2668 S50 (el | logather wilh Buaidding i under constrection tharoen
pressanlly befongs 1o M Sakihived son of Manikannu , Megsurmg an éxient of 13 Cents | 5668 Sq.1eed ) logelher with proposed house builkding theraon, East: 20 Cents belongs to
Arjunan, West: School bullding .North: Land belongs bo velu Gounder, South : Road

{Loan AMG No.) 2366000176762, Shabreen [Borrower], 29-Dec-235 Rs, 2,50 495/« B2-Jul-216

Sadham Bazha (Co-Borrowar], Basha Ameaer (Co-Borrower)

Rs. Twa Lakh Fifty Thousand Four Hundred Ninety-Five Only
As On 24-Dec-25

Description of Mortgaged Property
In Krishnagin Dislhct Krishnagin Registration District Bergur Sub Registration Destrict Bargur Taluk Jagadavipalyam Villages Sy Mo 4801 Measuring An Exbent OF 210 54 Fest Land
Bounded s Faollows In The Midst Measunng East To West On Both Sidas 14 Feel Scuth To Mardh Bolb Sides 15 Feel Totally Measwning An Exbenl Of 210 Sg Feal OF Land Wilh Rec
Building Comsirucled Thereon Maluse Of The Properly Residontial Properly East: House Belongs To Mr Roppan, West: Bargur To Jagadevi Road, North; House Belongs To Mr
.f-P‘lrnn‘ml H:s'_r-a'rn A """""E?.“_“I House Belongs To Jamrud Bee

{Lean ANC No.) 23660000502233, Eahwaran {Borrawar),
Shanmuga Pandlyan Muniyappan [Co-Borrower),

Sathyapriyva {Co-Bormower)

=a

2 -dul-26

11-Fieb-26 Ra. 3 82 8B820- Ra. Three Lakh Eightl_.l-mn Thousand Eight Hundred Eighiy-
Two Only As On 10-Feb-26

Description of Mortgaged Property

in Krisghmiagin Oestrict Krishnagir Registration Destrict Rayakottai Sub Registration District Denkandkottal Taluk Kaerukkanahall Village Matham Sy Mo 296534 In This Matham Mew Sub
Divishon Sy Mo 2967343 In This 80 Sq Mir (Or) 881 5g Feel Of Land Assl Re 2,00 Bounded As Follows I This Midst Measwing B0 Sg Mir {Or) 861 Sg Feet Of Land With Rcc Maolding
House Measunng 202 1=420 5q Fast OFf Land And Including &1 Accessories Like Doors Door Steps Windows Suparstrucusa Eic East House Belongs To Mr Raman, West: House
Belongs To Mr Dhuruvasi, North: Plot Belongs To Mr Raman, Scuth: Common Way

(Loan AMG No.) 23660001 584122, Chinnapaiyan G 15-Dec-25 R, 4,871,076/ 2=Jul-26

{Boarrawer}, Madhu C [Co-Barrower],

Rs. Four Lakh Eighty-One Thousand Seventy-3ix Only As On
12-Dec-25

Description of Mortgaged Property

Bellampalll Willage Sy No 899730 Dry Ares 00290 Asst (.80 Comesponding Mew Sub Divided (A Per Patta o 2148) & No 39302 Situated &8 Krishnagn Taluk And Distnct fn This
teasuring About 200 Squars Feest Bounded By Thus Measunng East West On Both Sides 30 Feet Norh South On Both Sides 30 Feet in Total £3.61 Square Meter (Or}) 900 Sgquare
Feet East: Share Belonging To Govindan, West: Common Well, Morth: Land Belonging To Thirupathi, South: Commaon Way

{Loan &G No, ) 2266000102014, Ashok Alagesan 08-Auwg-25 Bs. 3,62 318 Rupees Thres Lakh Sixtytwo Thousand Threse Hundrad 02=Jul-26

{Barrower], Archana Ashok (Co-Borrawer], Mineteen Only As On 05-Aug-25
Description of Mortgaged Proparty
krshnagin hstnct Kashnagn Keglsiration istinct Bangur Taluk Focharmpalll sub Regsiration Dsinc Bommepals Villags Sy ho 580 MNew Sub Devision Sy Mo 560 Dry Exi Heg
1,83.5 Ac 4.53 Cents Asst Fs 394 Out OF This Measuning Lansd Bounded As Follows in The Measurng An Extent Of Hee 01000 O Ac 025 Cents Asst Bs 0,28 Of Land With Ros
Buliding Constructed Thareon Aloag With Comman Way And All Essement Rights East: Remalning Land Belongs To Mr Krishnan, West: Remalning Land Belonga To Mr
Krishnan, North: Cemmon Way, South: Remaining Land Belongs To Mr Krishnan

{Lean A Mo, ) 2366001 5B4832, Jayaraj Kannappan DE-Aug-25 Rs. 503,172/- 02=Jul-28

[Barrowaer), Sarojadevi Jayaraj [Co-Borrower],

Rupees Five Lakh Three Thousand One Hundred Seventytwo
Only Ags On 05-RAug-25

Description of Mortgaged Property

Formed In Batlapalll Village Old Sy No. 572, Dry. H. AL 0L58.0, Comrresponding Mew Sub Divided 5. Mo, 55201, Dry, Hec. @.11.51, Asst, 0.25 Situsted At Bargur Taluk, Krshnagin
Digtrict I This Measuring About 16 14 Cents Boundsd By | Thus Measuring About 16 1/4 Cents. East: Cemeant Road, West! Land Balanging To Manimegalal, Morth: Land
Belonging To Annamalal Murugan, South: Thar Road Leading To Batlapalii

{Loan A/C No.) 246600011900591, Sudhakar A 12-Fab-26 Rs. 4,89.602/- 2-Jul-26
[(Barrower), Shilpa Magaraj ﬂﬂn-ﬂﬂrtnwcr:l. Annamalai

Chinnavan (Co-Borrower)

Rs. Four Lac Sikty-Mine Thousand 3ix Hundred Two Only A5 On
11-Feb-28

Description of Mortgaged Property

Immenabbe Progery Baaring Mo in Balinayanapalli Village Matbam Ofd 5 Mo, 24408 Dy WA, 0.38.0 Corresponding Mew Seb-Divided 5 No, 244010 SHuated Al Bargurs Taluk
krishnagin Distncl BMeasuring Abdul 2178 Sq Feel Bounded By | Measuring East To Wesl On Bedh Sides 66 Feal | Nardh To Soulh On Both Sides 33 Feel In Total 2178 S, Foet | Fes
Bullding Constructed Thersdn Along With Common Way And All Easemen] Righis  Esxst: House Belonging To Kuttiyappan, West: Vacant Land Belonging To Raji,, North: Road,
South: Vacant Land Belenging Te Annadural &nd Land Belonging To Duraisamy

(Loan AC Mo.) 24660001 054378, K C Kathir Adhithya 05-Jan-26 Rs. 11.21.321/- Rs. Eleven Lakh Twenty-One Thousand Three Hundred
{Borrower), Kulandhaivel Subramani {Co-Borrower), Twenty-One Only As On 03-Jan-26
Chandra Kulandhaivel (Co-Borrowar)

03-Jul-26

Description of Morlgaged Properly
In Tiruppur Registraton District in Tirpur foint 1 Sub Regisiraton Distrct in Tiruppus Morth Taluk Narupanchal Yillags 5.F .54 These Field Divided As House Sées And Formed Layouwt

AsPerTha Layout Plan Site Mo 6 Bounded Az Follows ;| Amadst Measures Both Sides OF East To Waest 30 Fest | Western Side Morth To South 41 Feet And Eastern Side Maorth To Sowth
43 Feat Thus Totally 1260.50.Ft{ 117.05 5g.Meters } OFf Land With House Building Bearing Its 0o 87381 And With &1 Amenibes OF House And With ts Progary Tax Assessment Mo,
DA2M002MS0E2ET And Wilh Its Walar Connection Mo, 032002900810 And With 1= Regular Righis In Layout Roads And Pathway Rights . This Propady |5 In 5 F.840 TA1A1A1 As Par
Mew Sub Division East: Site No, 5, West: Sita No, 7, North: Properly Belonged To Sathya Cooperative Society , South: 25 Feat East West Layout Road

(Loan AC No.) 24E60000504220, Yuvara] Gajendran O3=dul-26

{Borrower), Santhi Yuvara (Co-Borrower)

O0T-Mov-25 Ra. 2611876/ Ra. Twenty-Six Lakh Eleven Thousand Elght Hundred
Seventy-Six Only As On 06-Mov-25

Description of Morigaged Properly

* Tiruppaer Regisiration District, Tirupper Joind 1| Sub-Registration Diadrict, Tirupgoer Morth Taluk, Previously Mo, 15 Velamaatayam 30 Degres Municlpality 18Th Wasd, Presentiy
Tinupur Cosporation Linmd Mo, 15Th Warsd " Anna Sireet™ Mo 15 Velampalayam Village, 5. F Mo, 2351, In This PoAcre 10,20, KistRs 14 93, In This Mew Subdivision 5.F N, 23500 In
This P_Hectare 0.84.9, In This P.Acre 2.08. Kist Ra.2.87In This Weasterm Site Mr.Vishwanathan Property PLAcre 0249, In Thea M. T. Kumarasamy Propery An Extent O 3633 Sq.FtIn
This One Portion An Extent OF 853 So.Ft Land, With House Property, The Above Property Door Mo 18 Tax Assazement No 1510033, Maw Aesegemant Mo, G320 2/804043.
Proparty Located As Follow Measuring East To Weast On The Morth Side 23 304 Ft East To Wast On The Sowth Side 23 1/4 Ft South To Morth ©n The East Side 37 172 Ft South To Morth
Cin The West Side 38 1/2 Ft Tolal An Exiant OF B3 Sg.Ft Equal To 82,96 Sq.M8, Land Along 'With 11 Yearsodd 500 Sg.Ft Rec. Roof Building And 120 S5g.F1 R.C.C Portico, 36 Sg.Fi
F.C.C. Bathroom With Pramize, The Above Propery Eb Service Connecbon Mo, 03-188-006-2290 With Wiring And Pipe Fitding. The Above Proparty Walar Connection Mo,
QA2 20803265, And Rights Ohver The Roads For Ingress And Egrass With Usual Pathway Rights To Use The Roads And Al Other Appurtsnancas Atlached Therelo. East: An
Extent Of 981 3 5q Ft Property Balongs To Mr M Kathiresan, West: The Property Belongs To Mrs Sri Krishnakumari, Horth: MrVishvanathan Ramaining Property, South:
An Extent OF P Acre 0,06 East Wast Pathway™

{Loan AJC No.) 2I660001TAS18S & 2466000185704T,
Banumathi (Borrowar), Ramakrishnan, P (Co-
Borrowar)

Dezcription of Morigaged Property

Property Siuated In Tiuppur Registraton Districtl , Palladam Sub-Reglstration Office | Palledam Taluk | Falladam Panchayath Union , Arumuthampatayam’, Panchayath Board |
HNaranspuram Villege . emMNo.1 S.F Mo 444 | In This An Extent OFf 043 Kist Ra.5.31 In This , In This Center South To Morth On 'Wastern Side P Acre 314, Kist Re. 1,78 Properly .
And Rights Owver The Roads For Ingress And Egress With Usual Pathway Rights To Ulse The Rosds For 5.F. Mo, 441/1,2 3, And All Other Appurienances Attached Therato, ltem Mo .
2 5.F Mo 444 In This An Extent OF9.43 | Kist Rz, 5.31 In This Centar, In This Center An Extent OF P fcre 1.57%  KistRs. 088, em Mo, 3 5. F.Mo 443/ | In This An Extent Of P.Acra
10,20, Kisl Rs. 887 5 F.No. 44373, In This &n Extent OFf P.Acre 0.06. In This Todally An Extent OF 10,564 | Kist Bs 8.83 | In This Morth Sade East To West Line Half Share P.Acre 5.48,
Kist Rs. 4 47 Propary Located As Follows ; In This Cender &n Extent OF P LACe 5 48 | Kist Rs. 4.47 . Totally Threa Ham An Extent OF PAcr 10.19% OF Land Had Deveioped In Holsss
Siles Approved By Pailadam Panchayath Unicn Commissionar Dadoed Cn 03-03-T088 | Appeoval Mo, Dd G048, In The Mama and Shbe 07 Mahalskshmi Nagar © As Per Layowd Plan
Part W3 | S5ilE Mo, £8 Loacated A% Fallows - In Thes Cantar Easl To Wasl O The Mordh Side 40F . Easl To WWest On Soulh Side A0FL , Soulh To Math QR East Side 50F! , Saulh To
Marih Gn The West Side 50F1, Totally Sn Extent OF 20005q, Ft Equal To 18580 g0 Vacant Land Furiher 21 Years Old 272 Sq.F1LAC.C - Shes| Building 150 .'S-:';.-'I B G, Rl
Bullding Then 110 Sq Ft Cemeant Sheel Buliding With Premise . East: 1) 5.F.Ne. 438,445 2) The Properly Belongs To Mr.P.K, Nagtarajan , Mr.P.K. Rajan 3) Site No. 49, West: 1)
The Propery Belongs Te Mr K. Chinnasarmy And Mr, K Muthusamy 2) The Propery Belongs To Mr.Ponglya Gounder 3) Site Mo, 47, North: 1) S.F No. 443 2] The Property
Belongs To Mr.Pongiva Gounder 3 20F Wide Lay-Out Rend , South: 1) 5.F No. 440 2} The Property Belongs Toe Mr Kuppusamy Gounder 3) Reserve Sites

17-0ct-25 Rs, 10,4552%- Rs. Ten Lakh Forty-Five Thousand Five Hundred Twenty-Five | 03-Jul-26

Cnly & Rs. 3.07.053)- Rs, Threa Lakh Seven Thousand Fifty-Threa Only As On 17-0Oct-25

{Loan A/C No.) 24660002120437, Sivaramachandran O3-Jul-26

Halagangadharan (Borrower), Sasikala {Co-Barmower)

31-0ct-25 Ry §,37.034/)- Rs. Eight Lakh Thirty-Seven Thousand Thirty-Four Only As On

I-Dct-20

Description of Mortgaged Proparty

Land Sitealed & Combaiora South Registration District | Sulur Sub Registralion Districl . Sulur Taluk | Karumathampath Vilege | 5 F No. 97172 Pari , Malham (Manaivari Palia
MNe 1375), In This New 5 F Mo 1131092, As Par Sabe Dead lbem Mo, 1T Property An Extend OF 1535 54.FI Progedy Localed As Follows | Measenng . Easl To West Qo Northem Side -
H1FL. East ToWest O Soulhern S = 30 F1, South To MNarth On Both Sides= 54 6 FE, Total To Extent OF 1638 Sq.FICTE2. 17 S0.06Es ) Land aldng With 1000 50, FI East Faong M, Tile
Houwse With Building Premise . And Doors | Roofs |, Light Fitings | Eb Senaces | Waber Sendioss  And Kights Owver The Foads For Ingress and Egress with Dsosl Comman Fathwy
Rigivis To Use The Koads And Al Ol Appurienances Allached Thereta | The Abovea =aid Fraparty OnMNoAE AT “Subbarayan Pudhar” vward MNo13 | The Abdvd Proparty Tax
Agsesgment Mo, 168/01 3000049 Ols Azseaament Mo, 1681410 The Abowe Praperty Water Conmection Na. 16E0 14800408 | Old Connection Mo 1684148, The Ahove Property Eb
Serece Connecton Mo, 03-282-004-577 | The Above Said Propery SHuated |n Karumihampatl Limit  East:; Oor Matham , And The Property Belongs To Mr.Shanuga Chettiyar
Ponnavadi, West: 5 1/2 East To Wesl Lane Located in Southern Side Of Mr.Sankaran Chetthyar House And Morthern Side Of Mr.Sakarapanl Chettiyar House | Morth: The
Property Belongs To Mr.Sivaramachandran And Mrsgowrl, South: The Property Belongs To Mr.Kanjana Muthusanmy Cheettiyvar

(Loan A/C No.) 246600027301 58, Sabarigiri Murugan 16-Mar-2G6 Rs. 10,48, 605/- Rs, Ten Lac Fory-Eight Thousand Six Hundred Five only As | 03=Jul-26

{Borrower], Vijiya Murugan (Co-Barrower) On 12-Mar-26

Description of Mortgaged Property

Land Situaled A1 Troppur Begisiration Dsin, Avinashi Taluk, Kalipalavam Village, 5. F Mo 368/5, 4s Per Present Mew Sub Diviaon 5 F No 368058 An Exient OF P Acrs 7,08 In Kis
Rz 1 83 In Thiz Easlerm Side Al Exbent O P Ase 027 1P Hec0,10.83) Land, Then 5 .F, Mo, 3685 A% Per Present Sub Divsion S F Mo 368050 An Extent Of P Adre. 1,08 [n Kisl, Rs,
1,83 In This Southem Side P Acre 0 .54 (P Hec 0.21.88) Land, Then 5 F Mo, 38846 An Extenl OF P Acre 0,98 (P Hee 0,340 68) In Kist Bs, 126868 Land, Then 3 F Mo, 3054 As Per Pressen
Sub Divislon 5.F No 3051 B An Extent Of P Acre 1,21 In Kist Bs 2.04 In Thés Mortherm Side An Extend O B Acre 0060 1/2( P.Hec 0,24 49} Land, Totally Four Hem Properties To An
Extent Of P Acre 23012 (P Hec.0 86 96) Property Was Converlad Inbo House Site Piots In The Marse OF "G N Garden Sesrampalayam” As Fer Layout Plan In Site No 44 Property
Located As Follows: E&st West On Morhern Side 40 Ft East West On Southesn Side 43 F South Morth On Eastemn Side 22 Ff South Morth On Western Side 22 104 Ft Tobal To An Extent
Of 818 Sq.F1 Or 85,28 Sq.MtrLand With 8 Years Oid 10 *16 Tiled House, Then 816 Cement Sheat Room, Then 10°20 Cement Sheat Room, Than 11*20 Cament Sheeat Room 8°5
Ciorment Sheet Partico, Then B *5 Pathoom Total 748 Sg Ft Egual To 8%.59 Sq MtM.Tiled And Cament Sheet Bowse With Premize Ete., The Above Proparty Tax Assesameant Mo, 205,
Eb Service Connection Mo 03-171:002-2134, And 03-171-002-1274 East: 22 Feet Road, West: Balaji Property, Morth: Site No-43, South: Site No-45

Thea borower having failed to repay the amount, therefore notice is hereby given to the borrawer and the public in genaral that the undersigned has aken possesaion of the
proparty described harain above mentioned table in exerciss of powears conferred on him'bher under section 13(4) of the said [Act 2002] read with Rule & of the said nia on the
data menticned in tha above table, “Tha bomower's altention is Invited o provisions of sub seclion (B} of seclion 13 of the Acl read with ruta B (§), in respect of lime availakde, ie,
A0 daws from this enbmaban, (oredeem Uhe Secumd assals,”

The borrower in paricular and the public in.general is heraby cauboned not to deal with the property and any dealings with the proparty will e subsact to the charge of the AL

Small Finance Bank Limited (A Scheduled Commercial Bank] for the amount and interast thereon mentioned in the above table.
Date : OTAOTI2026

Place : Tamil Hadu

BAuthorised Officer
AU Small Finance Bank Limited

renld TR e aemT
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EAST COAST RAILWAY

Tender Notice No.:
SBP-ELECT-2026-T-291

[N C =l L ELECTRICAL WORK

INCONNECTION WITH IMPROVEMENT
OF SAFETY & RELIABILITY IN POWER
SUPPLY DISTRIBUTION SYSTEM AT
SAMBALPURSETTLEMENT.

Approx. Cost of the Work Sl bl =1
EMD : ¥ 4,14,300/-, Complation Perlod
of the Work : Six (06) Months from the
date of issue of LoA,
Tendar Closing Date
At 1530 hrg. of 27.07.2026,

and Time

Mo manual offers sent by Post | Couwriar!
Fax orin parson shall be accaplad againsl
gich e-tenders even if these are submitted
an firm's ketler head and received in fime,
All such manual offers shall be consired
invabd and shall be rejecled sumimarily
withowt any conshiderstson

Compiete informaticn Inciuding e-tender
documenis of the above e-fender is
avaitable in website [ www.ireps.gov.in

b rmns.t tha 'l'.I'EtIE.I'tE' fifteen [15] da,'s bafore
lhe dale of closing ol terder o mola any
changesioomoends issued forthistender, The
tenderara’ bidoers must heve Class-lI Digital
Signature Cerfificals and must be registered
on IREPS Poral. Oy regestened. Endene
biddercan participatecn e-lentenng

Sr, Divistonal Electrical Engineer (G
PR-286/R/26-27 | Sambalpur

EAST COAST RAILWAY

Tender Notice Mo, 21/ETISBP/
EMGEI2026-27, Dated : 02.07.2026

EAST COAST RAILWAY

Tender Notice No.: ST-0T-AMC-El-
MEDHA-574, Dt : 01.07_2026

Y= SR e e PROVISION FOR

COMPREHENSIVE ANNUAL
MAINTENANCE CONTRACT FOR
ELECTROMNIC INTERLOCKING SYSTEMS
OF MEDHA MAKE AT BUDHAPANK
(BDPK), SUKINDA ROAD (SKND),
JAKHAPURA (JKPR), KEREJANGA
(KPJG), JSPL-A CABIN (JSPC), ANGUL
(ANGL), TALCHER ROAD (TLHD},
KEMDRAPARA (KENP), BAJIPADA
(BJPD), LALITGIRI (LLTG), RATNAGIRI
(RTGR) AND CHANDIKHOLE ROAD
(CIKR), MERAMUNDAL| [MRDL),
TAPANG (TAP), BAITARANI ROAD
(BTV) STATIONS OF KHURDA ROAD
DIVISION OF EAST COAST RAILWAY
FOR A PERIOD OF 36 (THIRTY SIX)
MONTHS.

COMCIG/R/E-auction/ 26/ Dt 03.07.2026
2o Assets Description Auction Date| Auction Time
1. | Tender for advertisement contract for| 17.07.2026 | 15:00 | 15:30

supply, installation and operation of
Digital Display System comprising of 35
led/ plasma screens (total 262.5 sq. ft.
area, 7.5 sq. ft. per tv) approximately
alang with public announcement systam
at Tilda (TLD) station.

Details of all the E-auction nofification iz uploaded oh website

WWW.ireps.gov.in.
Divisional Commercial Manager
S.E.C. Railway/ Raipur

PR/R/SR.DCM/AN/123

4 ¥4, 50,91, 848.00, EMD :

Tender Value
73.75,500-

Llate "
Hrs. of 23.07.2026.

A'c"lill]'

Mo manual offers sent by Post’ Courlar!
Fax or in person accepted against such e-
tenders even if these are aubmitied on
firm s lefter head and recelved in thme. All
such manual oliers shall be consicernsd
invalid and shall be rejectad summarily
without any consideration.,

Completa infarmation including e-lendar
documenis of the abowe e-tender s available
in webaite - www.ireps_gov.in

MHote | The prospeclive lenderers: an
advised 10 ravisit the website 15 days
before the date of closing of tender o note
any changes ¢ corrigendwm |ssued for this
tender

(1] e-Tender Mo, 07-eT-SETT-SEP-26

LA =R e U CIVIL ENGINEERING

WORHKS IN COMNNECTION WITH
DEVELOPMENT OF HEAVY REPAIR
SHOP AND AUGMENTATION OF
SAMEALPUR COACHING DEPOT,

T2,36,27.664.83, Bid Security
4,72, 600/-, Completion Period for the
Work : 08 (Mine} Months.

Approximate Cost of the Work -

(Z) e-Tender No. (4-eT-BRIDGE-SBP-26

A n=Rel el REPLACEMENT OF

BEMM THICK TOP CHORD PLATE OF
UNDER SLUNG GIRDER SPANS OF
BRIDGE MO. 588 DN IN THERUBALI-
S5INGAPUR ROAD SECTION OF
SAMBALPUR DIVISION.

Approximate
27,54 364 56, Bid Security : ¥55,100/-,
Completion Period for the Work © 04
[Four) Months.

Tender Closing Date and Time : At 1500
Hrs. of 24.07 2026 {for both Tenders).

Cost of the Work

Mo manual offers sent by Post [ Coriar |
Faix ar in parsca shall De acceplad againsl
guch a-tenders even fthese are submilthed
an firm's tetter head and recsived in time
All such manual offers shall be considersd
invalid and shall be rejectad summearily
willout any-considaration.

Complets information including e-tender
documents of the abowve e-fender is
avaitable inwebsile D wwwireps.govin

Mote : The prospeciive fenderars are
advised to ravisil the wabsita 15 (Fiteen)
days befora the date of eloging of tandar to
nede any Changes Hoormgenda issued o
his tender The lenderersibidders most
have Class-| |1 Digital Signature Cerificata
and must be registered on IREPS Portal
Ondy registered fenderan’ bidder can
paritipata an e-fendering.

Divisional Railway Manager (Engg.)

PR-283/R/26-27 | Sambalpur

gr. Divisional Signal & Telecom Engineer,
PR-282/R/26-27 Hhurda Road

CONSOLIDATED CONSTRUCTION
CONSORTIUM LIMITED

Registered Office; # 8/33. Padma -chijﬁr Road, Jeypore Colony,Gopalapuram,

Chennai - @00 086, Ph: 044-2345 4500 E-mail: 1.-1::|--chccllndl.3 COMm
URL: www.ccclindia.com  GIN: LA5S2HTHN1897PLCO38610

NOTICE
apeciil vindvw tor transher and dematerialstion of pinsies shares

& spacial winow for Transtar and Dematenialsztion of Physical shares will remain open £l February
HET Parsuant ko the  GBecuribes and  Exchange Board of India  (SEBY) circular Mo
HOSEAN & [ 2e-MIRSD-FO0/ [FATA02026 dated Janusr v dU, JEE,

This facility od & special windovw |s for siech transter requests that perained priar o Agnil 1, 2018 as fully
peseribe] i 1he ahinde Cmidas

For amy quenss an the abave matter, sharehalders are requeessed-to contact the Company’s Regestmar o
issues and Share Transter Agenl, M EFin Technologles Limited, Safeptum Towesr 8@, Plod 31-32
Gachihoa® Frindial Distrct, Nanakmamgud, Myderabad - 500032 E-mall ¥ sinvand fsikliniech.oom

Phane - (40-67162222
Fos Comgolidated Constreclios Consarliam Limibad
55 Areszaachalam

Company Secretary & Compliance Dicer

Plaga; Channal
Dada 77,2026

“IMPORTANT

'Whilst care is taken prior
to acceptance of
advertising copy, it is not

possible to verify its
contents. The Indian
Express Limited cannot
be held responsible for
such contents, nor for any
loss or damage incurred
as a result of transactions
with companies, associa-
tions  or individuals
advertising in its newspa-
pers or Publications.
We therefore recommend
that readers make
necessary inquiries
before sending any
monies or entering into
any agreements with
advertisers or otherwise
acting on an advertise-
ment in any manner
whatsoever. Registered
letters are not accepted
in  response to box
number advertisement.”

- Sub=seclion (B) ol =2cion 13 of the Ak, in respact of Bmeavadabie, (o redem the securgd d5588s

JM FINANCIAL ASSET RECONSTRUCTION COMPANY LIMITED
Carparals idesliy Momaer © UETIBOMH20TPLOTEET
Reqistered Office Address : Tth Floor, Cnergy, Asgasaheb Maratés Mang,
Prabhadest, Mumbai $B0EFS. T: +31 22 3030 F: =511 22 BEI0 3223 www. Jminanciakue.com

APPENDIX IV - POSSESSION NOTICE (for immovable property)

VWhemas, the Authorized Officer of JM Financial Assef Recossiruclion Company Limited undsr the
securdlzation and Reconstruction of Financhl Astats and Enforcement of Secunty nberest Azt 2002 and
in exmrcise o powers conderred under section 13(12) read ‘with Aufe 3 of the Security bniarest
iEnforeement) Aues 2002, <sued 3 Demand notics cating pom b the Boodwerisl, Lo-Borrowses),
Guzransar(s) to repay he amowmt mentcned in tha molics together with indarest 21 contrachazt mte and
BRpenses, Cost Charges e, dus herson 11 dabe of paymeed witfin &0 days trom e date of recaipt ot
the =aid nptice. Subesquently. JM Finangial Asset Aeconstraction Company Umited assigned tha
Finamiial assats periaining o Borrowen s} fogeiher 'with the underhing seounty mferest created thersbor
alurg with all rights, titk and intzresd therson in favour of JM Brancial Azsat Recanstructicn Campamy
Lemited, acling in (s capsacity 35 rustee of Aramya - Trus! (hersmafter relermed bo a5 "JMEARL™) under the
provaions of the SARFAES] Act vide an azsignment agmeement dated Manch 9, 202% (harematier
referrsd 1035 CAssigrement Agreemenl”). The Borrowss Fawing failed [0 repay the smounl. nobee i5
Fereby given 1o the Bonmower(s). Co-Borrowenls), Guarantons) and the public in general that tha
undersagned, heing the Aulhorsed oficts of JMFARLC Fas taken posiassion of he peopity’ (tseibed
Feemin balow, inzsrmcise of powers coafarned on him under Suh-Szchon (4) of the Sectian 13 of the said
Act resd 'with Rulg B of The Securily Inlerest Enfarcamsnt rules. 2002 The bosrower = parliculas and the
publicin genaral ars hersly cautionsd oot to deal with the propary and amy d=alings with the property will
b subpect o e charge of JMBARG 1oram amund 25 mentsoned hersin under with intgeast hereon i the
data of repayment - The barrowers), Co-Borroweris |, Guarsntons) attention is inited 10 provisions of

JI-IIFE'I:H'H:H

L3 Hamna of the Borrower(s), Co-Borrower's & Demand Netice Date anid Oale ol

M. Guaranions) Ampind with KPA dale Possession

1. | Loan Apg Mo (12800003724} (Borrower) Mamats P 20-05-2018 07-07-2026
|G- Borrower) Dakalpitambar K For Rs. B4,95.314)-

Descriptinn of Sscured Ass=i (Immuoyahble Preperty): Vila Mo 4, ol Ko 15 & 30 (Eastem Part), M Gangen,
Jeganarapuram Goup dthipes, Ponnen, Crennda, Eamd Nadu- 601206,

Rate: 07-07-203%:; Authorised Difiper, JN Findncial Assel Recorsbrastion Campeny Limided.,
Place ; Chensal atfing im ifs capacity a5 trustee of Amsya-Trusl

1. Name of corporate debtor

incorporated / registered

Identification No. of corporate debtor

5. Address of the registered office and
principal office (if any) of corporate
debtor

6. Insolvency commencement date in
respect of corporate debtor

7. Estimated date of closure of insolvency
resolution process

8. Name and registration number of the

resolution professional

9. Address and e-mail of the interim
resolution professional, as registered
with the Board

10. Address and e-mail to be used for
correspondence with the interim
resolution professional

11. Last date for submission of claims

12. Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

13. Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14. (a) Relevant Forms and

are available at:

mentioned against entry No. 10.

Form CA.

Rajesh Jasti
Interim Resolution Professional
Regn. No. IBBI/IPA-001/IP-P02317/2020-2021/13469

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF M/s. PRADHIN LIMITED

RELEVANT PARTICULARS

2. Date of incorporation of corporate debtor | 03rd June 1982
3. Authority under which corporate debtor is

4. Corporate Identity No. / Limited Liability |

' Registered Office Address as per the
| CHENNAI, TAMILNADU-600001

| 29th December 2026 (being 180 days
| from 02nd July 2026)

insolvency professional acting as interim

" Address: H.NO: 1-4-159/1/20, Plot no 20,

' Address: Plot No 6, 1st Floor, Road No 2,

' 20th July , 2026
Not Applicable as per the information

' Not Applicable as per the information

"a. Web link: https://ibbi.gov.in/home/downloads
(b) Details of authorized representatives

Notice is hereby given that the National Company Law Tribunal, Chennai Bench has
ordered the commencement of a Corporate Insolvency Resolution
PRADHIN LIMITED on 02.07.2026 (The order was received on 06.07.2026).

The creditors of M/s. PRADHIN LIMITED are hereby called upon to submit their claims
with proof on or before 20.07.2026 to the Interim Resolution Professional at the address

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed agamst the entry No. 12, shall indicate its
choice of Authorized Representative from among t
against entry No.13 to act as Authorized Representative of the class [Not Applicable] in

Submission of false or misleading proofs of claim shall attract penalties.

M/s. PRADHIN LIMITED

Registrar of Companies- Chennai
L15100TN1982PLC009418

MCA Records:61, SEMBUDOSS STREET,
2nd July 2026 ( (The order was received
by the undersigned on 6 th July 2026)
Name: Rajesh Jasti

Reg No: IBBI/IPA-001/IP-P02317/2020-2021/13469
Srichakra Enclave, 6 th Avenue Road,
Sainikpuri, Secunderabad-500094,
Telangana, India

Email Id: jastirajeshca@gmail.com
Vasanth Nagar, Near JNTU Metro,
Kukatpally, Hyderabad- 500085,

Telangana, India.
Email Id: ibc.pradhin@gmail.com

available with IRP

available with IRP

Physical Address: same as above in
point no. 10
b. NA

rocess of M/s.

e three insolvency professmnals listed

In the matter of M/s. PRADHIN LIMITED

Date and Place: 8th July 2026, Hyderabad
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Place - Mumbai_

FORM G (CORRIGENDUM)
INVITATION FOR EXPRESSION OF INTEREST FOR

PROTO D INDUSTRIES PVT LTD

(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

|Prote D Industries Pyt Ltd

|PAN: - AAMCP52130

iCIN: - LR2030aPHZ0Z1PTC206T6R

{3al Mo, I57/5T, Kharabwadi, Chakan Tal Khed,
{Chalan Pura, Maharashira - 410501

1 [Name of M corperale deblor

2 hddrass of lhe regetered affica

3 JURL of wehsia
Digtails of plece where majarily of feed
\Essets ane ncated

Cluster 1:-

Primary Fastony: Gal Ko, -357057, Waghiai Nagar
wharabwadl, Chakan Pune, Maharashira
1, -Leassboid aad: - Plal Ma, [- 17, alang wilh

constnaction i DT of prajest Khed Indiestrial fres,

Village Kanesar, Tal. Shirur, Disinct, Pung,
Maharashira

!.ﬂ. g welh the Corpocale Debdar axpect s assels

{famming part of Clusler 2 and Chustar 3,

{Clustar 2--

1. Factony- BT, 1% Phase, Adibyepur industnal Area.

Aditvapur, Jamshedgrn, Sesaikela and Kharsawan

dharkhsand =B 321{%

12, Factony:- G- 13, 1 phase, Adilyapur hdusles

beea, Addyapur, Jamshedpur, Semsikela end

Eharsaaan, Jharkhand- 832109

Cluster 3:-

1. Leasehold Land - Plot Mo, 1020 and K 21, B makn

road, ™ Cross Sireel, SPCOT Industdal Park

MungattuketiaiVilaga, Srparmbuduor, Tal.

Kancheepuram, Chennal, Tamil Kadu

iClusgtar 4:-

|Comporate Delior a5 awhole on 3 poeng condem baus
| irsiaked capacily of main products! servige | The Corporste Debilor i in the business of
J |*|'|:||‘u-atlurln:| of aulemotive parts for which High
| Precision CHL Machining, 30 Lasar Cutling anc
{ather madhinas ana localed at tha factony st Pune and
{Jamshadpur,
For further defais, wite an email in
{arp. paplEDg Ml com

Caanlity and vakie of main 1FY 2023 = 2024

productssanitas sakd in lasl inandal year {Todal Gross Ravanua of INR 16158 Cr.

T [MNumbar al espplayaesl warkman 137 (Employess and Wiekars) a2 Pune Fachony
Further dedals including last avalabes Eaprissian of mlerast s beng inaled s Glusless al
firancal siatemenis [with scheduies) of o a=zseds ol the Corporsta Deblor i lerms of Regulation
years, lists of crediors are avalable al 136A and Requiation 38R[EA) af the Insehvancy and

{URL !:lanl:n.n:ulngr Board of India {Insclvency Resakilian

|Piocass Ior Corporale Pefsong] Hequlalions, 2016

For further details, wile an email fa

{cirg. poipl@gmad. com

0 [Eligihiity for rasolution applicanis undar - |For dedaied EQI end eligiodity criteria, pleasa wifa

gection 2502 xh) of he Code is available 81 jan email i cip.pdink@gmail.com

10 [Las! dete for receipt of expression of  [R2A07-2026

JLLEL L E‘*l -

11 |Dateafissue of provisionalistofgraspecive '}'H {7-2076

resClulon appdicanls

-

=

=

12 |Lasl dale for submisson of objections |30-07-2026
iho provesional list |
13 |Date of jstue of final Hsl of 102-08-2026

proepecive rescluion applicants
Date of iszua of informalion mamorendum, |
1 Jevaluation matnx snd request far resclution {(2-08-2026
___\pians o prospective resolution applicants |
15 _|Laz1 date for submission o resolufion plan
16 |Process emal to submit Expression of

_Jgrest
T [|Dekails of the Coporate Debtor's

regisiration stats as MEME

|01-08-2026
=] [:mp@gn’ﬁl COT

—i

[-l:rlus |
Sdi-
Rizhabh Sethi

Resolution Professional- Proto D Industries Pvt Lid

IBBI Registration No.: IBBI'IPA-DD1/IP-P-02842/2023-202414377
Registerad Email ID- ip.rishabhsethifigmail.com Process

Email ID: cirp.pdipl@gmail.com

s T o e e

Date - 06.07.2026
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FINANCIAL EXPRESS

IDFC FIRST Bank Limited
larstwhile Capital First Limited and
amalgamated with IDFC Bank Limited)
CIM ; LEST10THNZ0T4PLCOATTE2
Registered Office; KRM Towers, 87 Floor, Hamrington Road,

Chetpet, Chennai-600031. TEL: +91 44 4564 4000 | FAX; +31 44 4564 4022,

APPENDIX IV [Rule 8(1)]
POSSESSION NOTICE (For immovable property)

Whareas the undersgned being the Authorized Officer of the IDFC FIRST Bank Limited
ferstwhile Capital First Limited and amalgamated with IDFC Bank Limited) under tha
Securitization and Reconstruclion of Fmancial Assats and Enforcement of Secunty
InferestAcl, 2000 and m exarcise of powers conferred under sechon 13012) read wilh nds
3 of the Sequnty Inferest (Enfproement) Rudes, 2002 isswed a demand nofice dated
17.01.2026 cafEng upon the borrower, co-borrowers and guarantors 1. BARIYA
THAKORBHAI 2. BARIYA GITABEN to repay the amount mantioned in the notiee baing
Rs. 555 718.22)- (Rupess Five Lakh Fifty Five Thousand Seven Hundrad Eightean
and Twenty Two Paise Only) 25 on 17.01.2026 within 80 days from (ke date of receipt of
tha sgid Demand nolics

The barrowars having faed fo repay tha amaunt, nolice s herely given b the bormower
and the public in genaral that the undersignad has taken Physicel Possession of the
propery descnbed herein below in exercise of powers conéemed an him under sub -
saclion (4] of section 3ol Actread with mile 5 of the Secunty inferest {Enforcament | Rules;
2002 on thiz 05" day of JULY 2026,

The barrowers in particular and the poblic in geners & hereby cautioned nof to deal with
ke propesty and any dealings with the property will be subsact to the charge of THE IDFC
FIRST Bank Limitad [erstwhile Capital First Limited and amalgamated with IDFC
Bank Limited) for an amourd of Rs. 55571822 (Rupees Five Lakh Fifty Five

The barrower's atlerdion i imated 1o provisions of sub— Sechion (8) OF Saclion 13of fhe
At inrespectof fme available, o redeem tha secured assats

Description of the Immaovable properties

All That Pieca And Farcal Of The Gram Panchaval Property Mo, 18, Hodsa No, §,
Land'pked Area 804 5, FL, Siteatad 8t Village: Sardhara, Panchayat; Garda, Taluka:
Sankheda, District Chhoieidepur, Gujarat-391145, And Baunded As: North: House OF
Bariya Haranbhai Jethabhai South: House Of Bariya Bharatbhai Kanchanbhai East;
Rosd West: Owner's Vado, !

Authonsed Officer

IDFC First Bank Limited

(erstwhile Capital First Limited and
amalgamated with IDFC Bank Limited)

Date: 05-07-2026
Place : GUJARAT
Loan Account Mo: 156111414

IDFC FIRST Bank Limited

farstwhile Capital First Limited and
amalgamated with IDFG Bank Limited)
CIN : LES110TNZ2014PLCO9TT92
Registered Dffice: KRM Towers, 87 Floor, Harrington Road,

Chetpet, Chennai-600031. TEL: +31 44 4564 4000 | FAX: +91 44 4564 4022,

APPENDIX IV [Rule 8({1)]
POSSESSION NOTICE (For immovable property)

Whereas the undersigned being the Authorised Offcer of the IDFC FIRST Bank Limited
terstwhile Capital First Limited and amalgamated with IDFC Bank Limited) under the
securbzabon and Reconstruchon of Financial Assats and Enforcement ol Securty
imierest Acl, 2002 and in exarcise of powers conferred under section $3012) read with nes
3 of the Secunty nferest [Enforcement) Rules, 2002 issued a demand nofice daled
19.07.2025 calling upon the borrowss, co-dorrowers and guaraniors 1. CHOVATIYA
SHIRISHBHAL JAMANEHAIL . CHOVATIYA JIGNABEN SHRISHEHAI 10 repay the
armaunl mendionad n the nolica being Rs. 12,22 183.21 (Rupees Twealve Lakh Twenty
Two Thousand One Hundred Eighty Three and Twenly One Paise DOnly] as o
19,07, 2025 vathin 80 days from the date of recsiptol the said Demand nolics

The torrowers having fsded fo repay e amaunt, nolica & hereby given b the borromwss
and fw public' in general thal the undarsigned has taken Physical Possession of the
propery descrized heresn below inexercise of powers conferred on him under sub —
section (4] of section T3 of Act read with nule 8 of the Sacumity Interest (Enforcement) Rules;
2002 o this 05" day of JULY 2026.

The barrowers in paricular and the pulblic in generalis hereby cautionsd nof o deal with
Ehe property and any dealings with the property will be subsact to the charge of THE IDFC
FIRST Bank Limitad [erstwhile Capital First Limited and amalgamated with IDFC
Bank Limited) for an amaunt of Rs.12,22,183.214{Rupess Twelve Lakh Tweanty Two
Thousand Cne Hundred Eighty Three and Twenty One Paise Only) and interesi theraon

IDFC FIRST

Bank

At mrespectof tme available, loredeem the secured assats

Description of the Immovahble properties

Al Thal Plece And Parcal Of Property Baaring FlatNa. 502 On The Sthiloor Admeasuring

396,26 Bq. Fael Le, 36.83 5g, Ms. [built Up Areajd 351 Sq. Feal {campat Area), &30 5q.

Fls. Flowerbed, Along With Undividad Share fn The Land Of *Shivdragli Residency Of

Buiking Mo, H2®, Siuale A Bevanue Supsey No. 5972 Black No. &7, Draft T. B Scherme

M 53 [pard] Kande-sachin-kansad), Original Plol No. 64, Final Pigt Mo 54 O Moje Village

Pards Kande, Districl: Sural, Gujaral-294230, And Baunded As : East : Block No. 68 And

Laks, West:Block No. 66, Morth : BlockNo. 71872, South : The Boundary Of
SachinVillage In Lagoo Maje.

Sd/-

Authorised Officer

IDFC First Bank Limited

[erstwhile Gapital First Limited and

amalgamated with IDFC Bank Limited)

Date ; B5-07-2026
Place | GUJARAT
Loan Accownt No ;108516864

PUBLIC NOTICE

SCHNEIDER ELECTRIC INFRASTRUCTURE LIMITED
Registarad Office: Milestona 87, Vadodara Halol Highway, Village :
Kofambi, Po. Jarod, Vadodara-381510,

MOTICE is hereby given that the cerificate(s) No. 1746 & Folio Mo,
02020008, for the undermentionad Securities of the Company has/have
been lostmisplaced and the holder(s) of the said secunties have applied

tothe Company to issue duplicate Share Cerlificate.

Any person who hag a claim in respect of the said secuntes should lodge
such claim with the Company at its Registered Office within 15 days from
this date, else the Company will proceed to issue duplicate share
cerificates without further iIntimation.

CORRIGENDUM

MANAPPURAM HOME FINANCE LTD.

Registered Office: 8/596 A, Padmaprabha Building, Near Sreerama Swami
Temple, Cherppu-Thriprayar Road, Thriprayar, Thrissur, Kerala-680567.

This Corrigendum is issued to Auction Sale Notice dated 16-04-2026 published in Financial Express.
In the said Auction Sale notice pertaining to the Borrower VIJAYKUMAR VITTHALBHAI PARMAR, Loan Account No
NHL00120008106, Please note the following to be read correctly as below:

PRESENT Reserve Price — Rs.8,79,025/- (Rupees Eight Lakhs Seventy Nine Thousand Twenty
Auction FiveOnly) date of Auction 21-05-2026
Sa_le i 10 BE Reserve Price — Rs.7,91,122.5/- (Rupees Seven Lakhs Ninety One Thousand One Hundred
Notice READ | Twenty Two Paisa FiveOnly) date of Auction 29-07-2026 (should be 20 days from the date
of issuance of the Sale notice).

All other details mentioned in the said Auction sale notice shall remain unchanged.

Date: 09/07/2026, Place: AHMEDABAD Sd/- Authorized Officer, Manappuram Home Finance Ltd

Mame of holders{s) Kind of No. of Mo of Distincive
and JU. holder(s) if any Egﬂglﬁlﬂgd Sacurities Mumber(s)
Mohamedali Euity 1280301 -
Mohamedsadik Shara F.W, 51513]:]9 1281500

Bagadia s, 2/-

Date: D9-07-2026 Piace:- Ahmedabad

A OVERSEAS BANK

T AT AHMEDABAD REGION

&% INDIAN

MANAPPURAM HOME FINANCE LTD.

Registered Office: 8/596 A, Padmaprabha Building, Near Sreerama Swami
Temple, Cherppu-Thriprayar Road, Thriprayar, Thrissur, Kerala-680567.

This Corrigendum is issued to Auction Sale Notice dated 14-03-2026 published in Financial Express.

PU90PULONS000005003964, Please note the following to be read correctly as below:

PRESENT Reserve Price — Rs.6,28,000/- (Rupees Six Lakhs Twenty Eight Thousand Only) date of
Auction Auction 20-04-2026.
Sa]e 10 BE Reserve Price — Rs.5,65,200/- (Rupees Five Lakhs Sixty Five Thousand Two Hundred Only)
Notice READ | date of Auction 29-07-2026 (should be 20 days from the date of issuance of the Sale
notice).

All other details mentioned in the said Auction sale notice shall remain unchanged.

CORRIGENDUM

In the said Auction Sale notice pertaining to the Borrower TEJ NARAYAN THAKUR, Loan Account No

Date: 09/07/2026, Place: VADODARA Sd/- Authorized Officer, Manappuram Home Finance Ltd

ai'ﬁ" 3 ﬁ'ﬂi‘:,’." Somnath Junction, Dabhe!, Daman - 396 210,
Bamk of Baroda Phone: 91 260 2244845, 2242447,
E-mail: ssidam{@bankofbaroda.co.in

Whereas, The undérsignad baing the duthanzed Cificer of he Bank of Baroda under tha
Securilization and Recorsfnchon of Financial fs=eds and Enlorcemaent of Security lerest Ao,
2002 andd i oexercse Of Powers confemed undar Sechon 13 read weth the Secunly Inkenas!
{Eroreament]) Ruies, 2002, issied demand polices daled 0505,2028 calkng upon $e Bormrears )
Guaranior Mrs. Faranaben Amirullah Khan, Mr. Amirellab Khan, Mr, Aslam Salabedin Siddge
i repey the amaurd menhisrad in the motios being Rs, 1,93,489.90/- [Rupaes Ono Lackhs Nerety
Thras Thousand Four Hundred Eighty Mina and Minaly Eighl Pa=a onfy) 05.05.2026 wilh furfher
rierest and axpensas within 5] days from the dabe of noSce/dabe of recespt of the said nalica,

The Barrowars { Gusrantor | Morigagar having failed ko rapay the amaunl, nalice is herely given
fo tha Biarrawears ¢ Guarantor | Margagor and the pubdic in ganaral that tha undersigrmd has laken
Possession of lha property described hargin balow in exertise of powars canfarmad on hemiher
ureler Section 1304 of the s2id Act read with Rule 8 of the sad Rulss on this 0Eth day of July the
year 2026,

Tha Bormowears { Guaranior ! Morigagar in paricular and the public in genesal is hareby cautioned
noit ba deal with the proparty and any daalings with the proparty will ba subgact i tha charpa of tha
Bank of Baroda for an amount of being Rs. 1,93,489.087 (Rupses Ona Lackhs Ninety Threa
Thousend Four Hundred Eighdy Mirs and Kinaty Eight Paiza aniy] 05.05. 2036 and nterest &
axpansas hereanunlitha full paymsand

Thee borrower's attention is Imdted to prevision of sub-sectlion (8] of section 13 of the Act,
in respect of ime avaltable, to redesm the secured assets.

DESCRIPTION DF IMMOVABLE PROPERTY

Al pleca and parced ol the prc]p-aﬂ:.- beaaring of DG ko 15024308-11T1, Shiv Kngpa Apartrment =
258 Wa. 541, Dunatha Mani Daman Daman-96210

Date: DB.07.2026, Place: Daman Autharised Officer, Bank of Baroda

551 Branch - Daman, 1st Floor, Center Point,

551 Branch - Daman, 1st Floor, Center Paint,

d 3iitm E??EH Somnath Junction, Dabhel, Daman - 396 210,
K Bank of Baroda Phone: 91 260 2244845, 2242447,

E-mail: ssidam@bankofbaroda.coan

APPENDIX IV [See Rule 8(1)) POSSESSION NOTICE

‘Whareas, The wdersigned beng ke Aulhorized Officer ol the Bank of Baroda urler the
Securiszyion and Reconstruction of Financial Assets and Enforcament of Secunty Irteres! Ao
2002 -and in exercse of Powers conferred urder Sechon 13 read wilh the Securly Inberes
{Erfarcaimgnt] Rules, 2002, ssusd démand nofices dated 06,05, 2026 Galing upon i Bombaies /!
Guararior | Margagor MreAbdulrehman Nasimakhtar Shaikh , Mr Sahil Bashir Shaikh oo pay
the amounl menlioned n fe notce baing Rs. 2,51, 134.17)- (Bupesas Two Lackhs Fifty Ona
Trausand One Hundred Thiy Four end Sevenleen Paisa only) 0505, 2026 with furthar nterest and
axpersaswiEhin B0 days from Sie daba of noticeddate of reosipl of the said nolica,
Thie Borowers | Guaranior / Maorigagos having failad bo repay the amourd, notica s hareby givan
fa fhe Borowears [ Guarantar [ Morfgagor and Bhe publicin genenal that the undarsigned has ke
Possession of the groparly describad herain balaw in exarcze of powers confared on himihar
undar Section 13{4} of the said Act raad with Rule § of the said Rules on this 08th day of July the
year 2026,
The Barowerns Guarantard Marigagor in pashcwtar nd the publc ingeneral = hareby cauticnad
ot to deal wath tha proparty and any dealings with tha props iy will ba subject ba the charge of the
Bank of Baroda for &n amount of being R 2,51, 13417 (Fupeas Two Lackhs Fifty One
Thousand One Hundred Thiny Four and Ssventean Faiza only) 05.05.2026 and inlerest &
axpenses thereon undl the il payment
The bornower’s atbention i inviled to provision of sub-section (8] of seclbon 13 of the Act.
In rea peet of i avallable bo fedbem the sécuned assets,

DESCRIPTION OF IMMOVABLE PROPERTY
Al had Piocs and parced of Flal Mo, 708, adm. 7546 Sg Min 3 Fioor Bulding Mo, 4, "Maax
Resdeney” corsating of Bupeey Moo 207 Adm, 380032 16 Sq Mis whera in Plol Ne. 56 25
comguterzad Survey No 2970 PaikeeiPaikes 10 & Plot Mo. 56 #s compuierized Survey no
20T Paikae 2Paikae 8 & Plol Mo, 65 its compulerized Sursey Na. 287 Paikee 2'Pakes 9 & Pld
Mo, B4 its compuserized Survey o, 257 Paikes 3Palkes T, of e Vill, Karvad, Tal, Pard, Dist
abzad in the name of inthe rams of M. Abdulrebmman M Shalidh,
Date: 08.07_ 2026, Placa: Vapi Authorised Officer, Bank of Baroda

APPENDIX IV [See Rule 8(1)] POSSESSION NOTICE
APPENDIX IV [See Rule 8(1)) POSSESSION NOTICE

Rajkot Main Branch :
Bhabha Commercial Hub,
Opp. Mahatma Gandhi
Museum, Rajkat - 360001

e dw (£) union Bank

W Y 8 T [ S

BREAK OPEN NOTICE FOR LOCKERS
This i ta mfomm yee that the lockar hofders of our Indian Overseas Bank parlsinng o Ashram
Road branch, CG Road Branch and Stadivm Read Branch, Ahmedabad. Gujarat heve
failed and neglected Io pay the prescribed locker rants for a long $me of owr various nofices and
demands mads o them. As perthe terms and condifions agreed fo by the locker holders, the
Bank will be at likarty to break open e =aid lockers in the ewand of non-payment of rans,
Accordngly, 1 is propoged o break open the said lockers af the expiny of 30 days from the
date of this notice by chsening the recessary formaifies and the respective iocker holders ane
athized o visit thelr branchas before the duee date and satfe the dpsg to aveid aclion, The
charges for break open wil be bormes by the renters and the Bank reserves the right fo take lagal
action for recovery of the same along with rent arrears [ other charges ete
0B ASHRAM ROAD BRANCH (0353)
FINAL NOTICE FOR EREAK OPEN: B6.12.2025
:' L",','T' Locker Halder's Name & Address OIS RENT
| 1| 010043 | Vandana Patel, Hemant Kumar Patel, 10500-
Address: (1) 4, Albert Rdad, Tonbricge, KENT, TRS25R, Linited
Kingoom, (£} 354, 15t Floor, Woodfield Road, KENT, Tonbndge,
KENT, TMSZLG, United Kingdom, [3) 22 Utkarsh. Sockty,
Ambawadk, Near Bhudarpura, Ahmadabad - 3801015
| 2| 020079 | Mr. Fazan Nadirhussein Zafri, Sharifnnnisha Nadirhusein -
Address: Behind W 5 Hospital, Near Ellsbridge Post Offica,
| Ahmedabad - 3E000%
| 3| 030143 | Desal Darshana Darshit, Shah Divyesh Indravadan, Shah| G500/
Indravadan Mohanlal,
Address: (1] 5, Saril Kunj Sociely, Near Bahal Cenlia, Shabpir,
Khargw, SAhmedabad-380001. (2] 401, Savan Sdver, Dpposda
| Pamakuf Pofice Choass, Pamakusi Main Road, Rajeat- 360001
4| 030175 | Makwana Vieendrasinh Kishansinh 11604)-
Address | 930, Fatehpuragam, Post Offcs - Pald, Opposte
Municipal Schoal, Barkha) Road, Ahmedabad - 380007
| 5| 40275 | Mr. Alpash P Patel, Mr. Vimla P Pated, Addrass: 10501862, Krishna [ 94000
Magar, Maroda Road, Ahmadabad - 382346
CG ROAD BRANCH
FINAL NOTICE FOR BREAK DPEN: 20.10.2025
Jo| et Locker Holder's Name & Address /S RENT
1| 010003 | Mr. Sushil Kumar Ramakant Rajpul. Mrs. Reena Ramakant
Rajput, 68/1611, AG Codony, Meghnar: Mapar. Ahmedsbad 300015 | 13,674k
| 2| 010074 | Mr, Jignya B ShahB/5, 19,568/
Sahaanand Apariments, Umbva Viay, Ahmedabad 380015 L
0B STADIUM ROAD BRANCH
FINAL NOTICE FOR BREAK OPEN : 30.10.2025
3' L”ﬂ‘" Locker Holder's Name & Address OIS RENT
1| 020104 | Mer. Privankkumar 3 Makwana, Mrs. Sudhaben & Makwana,
1, Sankalp Apls. Shankar Nagar Socigly. Mava Vadaj 10500/
| Ahmadebad- 380013
| 2| 330182 | Mrs. Smita A Joshi, P2, Safiorul Padhasarthi dwenue, Masr
: Shyamal Cross Road, Satellite, Abmedatiad- 380015 A
3| 050244 | Mrs, Simpal K Shah (Simpal N Supehia) 1570,
W25, Shastr Magar, Maranpura, Ahmedabad- 350013 y
| 4| GB35 Mrs. Anjali & Kumar, Mr. Minn G Kumar, 20, Swayambhy
Apariment, Mear Azadi Saciety, Ahmedabad - 330015 Haz
| 5| 110454 | Mr. Jesal C Patel, Mrs. Kiran 5 Patel, 405, ‘atsh Aparmment Cpp
| Panjarapote, Ambavadl, Ahrmedabad - 380015 B0
6| 110454 | Mr, Jesal C Patel, Mrs. Kiran S Patal, 4035, Valsh gatment, Opp .
Panjarapole, Ambavadi, Ahmedabad - 380015 Te00-

Authorzed Cfficar, Indian Crearseas Bank

Diake : 26.06. 3008, Place : Ahmedabad

" : ASSET RECONSTRUCTION
.ﬁ‘-i.rC|| COMPANY (INDIA) LTD. (ARCIL)

Registered Office: The Ruby, 10th Floor, 29 Senapati Bapat Marg, Dadar (W), Mumbai — 400 028.
Tel.: 022-66581300. Branch Address: Unit No: 211 & 212, 2nd Floor, Plot No 28/2 , Zenith Complex,
K. M. Gandhi Path, Shivaji Nagar Pune : 411005. Website: www.arcil.co.in
CIN NO.: U65999MH2002PLC134834.

DEMAND NOTICE

Whereas the Authorized Officer of Asset Reconstruction Company (India) Limited ( acting in
capacity as Trustee for the below mentioned Trusts) (hereinafter referred to as “ARCIL”) is
incorporated under the companies Act, 1956 and registered as an Asset Reconstruction
Company with the Reserve Bank of India of Securitization and Reconstruction of Financial
assets and Enforcement of security interest Act, 2002 (hereinafter referred to as “the SARFAESI
Act”) and whereas the Borrower / Co-Borrowers as mentioned in Column No. 2 of the below
mentioned chart obtained loan from EQUITAS SMALL FINANCE BANK LTD, the Original
Lenders and whereas ARCIL has acquired the financial assets relating to the loan accounts
mentioned herein below and whereas ARCIL being the secured creditor under the SARFAESI

the security interest (Enforcement) Rules 2002, issued demand notice calling upon the
Borrowers / Co-Borrowers as mentioned herein below, to repay the amount mentioned in the
notices with further interest thereon within 60 days from the date of notice, but the notices could
not be served upon some of them for various reasons.

LAN No. / Name of

Total Outstanding

Sl. | Original Lender / Demand Borrower / in INR as per
No.| Notice Date/ Name of the Co-Borrower Name Demand Notice
Trust Date

1. | LAN: SEAHMBD0047026- Ramasinhbhai Rs.7,54,909.43/-
Mehsana Jethabhai Desail Rupees Seven Lakhs
Original Lender: Equitas Fifty Four Thousand
Small Finance Bank Ltd Shambhubhai Nine Hundred Nine
Date of Demand Notice: Ramansibhai Desai and Forty Three
23-04-2026 Ratanben Paisas Only
Name of the Trust: Arcil-Retail Ramansibhai Desai
Loan Portfolio-092-A-Trust
(“Arcil”)

5. | LAN: SEBPNGR0158013-
Bapunagar

Ramilaben G Thakor/ Rs. 4,72,595.43/-

Rupees Four Lakhs

Original Lender: Equitas Thakor Galabsang Seventy Two
Small Finance Bank Ltd Somsang Thousand Five
Date of Demand Notice: Hundred Ninety Five
15-03-2026 and Forty Three
Name of the Trust: Arcil-Retail Paisas Only

Loan Portfolio-092-A-Trust
(“Arcil’)

Act, and in exercise of powers conferred under section 13(2) of the said Act read with Rule 2 of

DESCRIPTION OF THE PROPERTY: All The Piece And Parcel Of The Property Bearing
Grampanchayat House No0.232, Area Known As Rathod Vas Mauje: Kantharpura,
Taluka: Dehgam, District: Gandhinagar, Admeasuring Length 40 Ft* Width 15 Ft (600
Sq.Ft), Situated Within The District Of Gandhinagar Sub-Registration District Of
Gandhinagar, Together With All Buildings And Structures Attached To The Earth Or
Permanently Fastened To Anything Attached To Earth, Both Present And Future And All
Easamentary / Mamool Rights Annexed Thereto., North By : House Of Rupsang, South
By: Open Plot Of Makvana Fatesang, EastBy: Road,WestBy: Farm Of Nagarsinh.

6. | LAN: SEBPNGR0169708- Savitaben Thakor/ Rs. 4,99,170.13
Bapunagar Rupees Four Lakhs
Original Lender: Equitas Rathod Chetansinh Ninety Nine Thousand
Small Finance Bank Ltd Shakrusinh One Hundred Seventy
Date of Demand Notice: Rathod Damnasitra and Thirteen Paisas
15-03-2026 Only

Name of the Trust: Arcil-Retail
Loan Portfolio-092-A-Trust
(“Arcil”)

DESCRIPTION OF THE PROPERTY: Property Belonging To Mr. Ramsibhai Jethabhai Rabari,
Located At Meu, Property No. 641/1, Serial No. 644 (Gamthan) "Rabari Vas", Taluk & District
Mehsana, Admeasuring Total 540 Sq. Feet.,North By : Nadiyu,South By : VadhariVas,EastBy:
House Of Bikhabhai,West By : House Of Mohanbhai.

DESCRIPTION OF THE PROPERTY: All The Piece And Parcel Of The Property Land
With Building Bearing Grampanchayat House No.251, Area Known As Kantharpura,
Mauje: Kantharpura, Taluka: Dehgam, District: Gandhinagar, Admeasuring Length 40 Ft
*Width 15 Ft (600 Sq.Ft). Situated Within The District Of Gandhinagar, Sub-Registration
District Of Gandhinagar And Registration, Together With All Buildings And Structures
Fastened Attached To The Earth Or Permanently Attached To Anything Attached To
Earth, Both Present And Future And All Easamentary / Mamool Rights Annexed Thereto.
Property Belonging To Thakor Savitaben Shakraji., North By :  Open Area, South By :
Road, EastBy: Road, WestBy: OpenArea.

2. | LAN: SEAHMBD0084310- Jivanji Galaji Thakor/ Rs.7,96,926.91/-
Mehsana Rupees Seven Lakhs
Original Lender: Equitas Lilaben Jivanbhai Thakor Ninety Six Thousand
Small Finance Bank Ltd Nine Hundred Twenty
Date of Demand Notice: Six and Ninety One
23-04-2026 Paisas Only
Name of the Trust: Arcil-Retail
Loan Portfolio-092-A-Trust
(“Arcil”)

7. | LAN: SEBPNGR0177343- Karansinh Rathod/ Rs. 7,11,990.6
Bapunagar Rupees Seven Lakhs
Original Lender: Equitas Mr.Rathod Nagrsinh Eleven Thousand
Small Finance Bank Ltd Ajusinh Nine Hundred Ninety
Date of Demand Notice: and Sixty Paisas Only

15-03-2026

Name of the Trust: Arcil-Retail
Loan Portfolio-092-A-Trust
(“Arcil”)

DESCRIPTION OF THE PROPERTY: Property No.1/123/1 Of Thakor Vas Society Situated In
Bhalak Sim, Taluka Visnagar, District Mehsana, Admeasuring 450.00 Sq. Ft. The Property
Includes All Buildings And Structures Attached To The Earth Or Permanently Fastened To
Anything Attached To Earth, Both Present And Future, And All Easemntary/Mamool Rights
Annexed Thereto., North By: House Of Chehraji Somaji Thakor, South By: House Of Sureshii
Jenaji Thakor, East By: Road, West By: Road.

3. | LAN: SEAHMBD0107677- Takhaji Badarji Thakor/ Rs.6,00,482.39/-
Meghaninagar Rupees Six Lakhs
Original Lender: Equitas Four Hundred Eighty
Small Finance Bank Ltd Ashvinji Takhaji Solanki Two and Thirty Nine
Date of Demand Notice: Nitaben Ashvinji Solanki Paisas Only

23-04-2026

Name of the Trust: Arcil-Retail
Loan Portfolio-092-A-Trust
(“Arcil”)

DESCRIPTION OF THE PROPERTY: All The Piece And Parcel Of The Property Land
With Building Bearing Grampanchayat House No0.229, Area Known As Kantharpura
Mauje: Kantharpura, Taluka: Dehgam, District: Gandhinagar, Admeasuring Length 50 Ft*
Width 15 Ft (750 Sq.Ft). Situated Within The Sub-Registration District Of Gandhinagar
And Registration District Of Gandhinagar, Together With All Buildings And Structures
Attached To The Earth Or Permanently Anything Attached To Earth, Both Present And
Future And All Entary / Mamool Rights Annexed Thereto. Property Belongs To Rathod
Karansinh Nagarsinh., North By : House Of Khumansinh, South By : Open Land, East
By: Road, WestBy: Farm OfAjusinh.

DESCRIPTION OF THE PROPERTY: All That Piece And Parcel Of Land And Building Bearing
Grampanchayat House N0.934/1, Mauje: Devkarannamuvada, Taluka: Dehgam, District:
Gandhinagar Admeasuring Length 45 Ft * Width 14 Ft (630 Sq.Ft) North By : House Of Manaji
Badarji South By : House Of Bhalaji Javaniji East By : Open Land West By : Road Situated :
Within The District Of Gandhinagar Measurement : Admeasuring Length 45 Ft * Width 14 Ft
(630 Sq.Ft) Together With All Buildings And Structures Attached To The Earth Or Permanently
Fasten To Anything Attached To Earth, Both Present And Future And All Easamentary/Mamool
Rights Annexed Thereto.,North By : House Of Manaji Badarji,South By : House Of Bhalaji
Javaniji,EastBy: OpenLand,WestBy: Road.

8. | LAN: SEJAMNR0282121- Jadeja Mahendrasinh Rs. 4,12,241.87

Jamnagar Bachubha/ Rupees Four Lakhs
Original Lender: Equitas Twelve Thousand
Small Finance Bank Ltd Jadeja Madyuba Two Hundred Forty
Date of Demand Notice: One and Eighty Seven
15-03-2026 Paisas Only

Name of the Trust: Arcil-Retail
Loan Portfolio-092-A-Trust
(“Arcil”)

Jadeja Bhukhubha Umedsang, East By : PublicRoad, WestBy: Property Of Jadeja.

DESCRIPTION OF THE PROPERTY: All The Piece And Parcel Of Immovable Property
Being Situated In Gamtal At House No. 35 Lakha Baval In Sub-District In Jamnagar In
The District Of Jamnagar In The State Of Gujarat. Adm. Sq.Mtrs. 185.51 |.E. Sq.Fts.
2000.00 Along With Residential Construction. On The Said Land Constructed Property Is
Carried Out Within The Sub-Registration District Of Jamnagar And Registration District
Of Jamnagar,North By : Property Of Jadeja Bhikhubha Ranubha, South By : Property Of

4. | LAN: SEAHMBD0121832-
Himmatnagar

Original Lender: Equitas
Small Finance Bank Ltd

Date of Demand Notice:
23-04-2026

Name of the Trust: Arcil-Retail
Loan Portfolio-092-A-Trust
(“Arcil”)

Rs. 4,62,055.85/-
Rupees Four Lakhs
Sixty Two Thousand
Fifty Five and Eighty

Five Paisas Only

Kiranbhai Ramabhai
Prajapati/

Prajapati Dakshaben
Kiranbhai

DESCRIPTION OF THE PROPERTY: All The Piece And Parcels Of Property No.150 Which Is
Situated In Gadhoda Sim, Ta.Himmatnagar, Dist.Sabarkantha, Admeasuring 104.17 Sq. Mtrs.
And Bonded As Under. North :- South :- East :- West :- House Of Rasikbhai Laxmanbhai Raval
House Of Kantibhai Keshabhai Raval Open Land Road Situated Within The Sub Registration
Office Of Himmatnagar. Together With All Buildings And Structures Attached To The Earth Or
Permanently Fastened To Anything Attached To Earth, Both Present And Future And All
Testamentary Mamool Rights Annexed Thereto..,North By : House Of Rasikbhai Laxmanbhai
Raval, South By : House Of Kantibhai KeshabhaiRaval, EastBy: OpenLand, WestBy: Road.

9. | LAN: SERKIYL0244438- Zala Kalusinh Rs. 4,25,140.12
Rakhiyal Becharbhai/ Rupees Four Lakhs
Original Lender: Equitas Twenty Five Thousand
Small Finance Bank Ltd Ramilaben One Hundred Forty
Date of Demand Notice: Kalabhai Zala and Twelve Paisas
15-03-2026 Only
Name of the Trust: Arcil-Retail
Loan Portfolio-092-A-Trust
(“Arcil”)

DESCRIPTION OF THE PROPERTY: Piece And Parcel Of The Property No.-1066 With
Area Around Length: 35 Ft, Width 20 Ft, Total 700 Sq. Ft. Situated At Mouje: Gogjipura,
Taluka: Kathlal, Sub-Registration District Of Kathlal, District Of Kheda.,North By : Land
Of Maganbhai Rabhbhai Zala,South By : House Of Bhalabhai Motibhai Zala,East By :
House Of Manibhai Bhathibhai Zala,West By : House Of Maganbhai Rabhbhai.

Date: 09-07-2026 Sd/- Authorised Officer_
Place: Gujarat Asset Reconstruction Company (India) Ltd.( In capacity as Trustee) ]

e
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Ref, No. . 31430/ CCISARFAESID02I2026-27 Date : 24.06.2026, Place : Rajkot

T,

1. M's Shree Heshav Engineering [Borrower)

& Proprietorship Firm represented by its Poprietor Mr. Hitesh Tulsibshai Kanjariya
Registerad Office Address : Keshav Mivas, Yogeshwar Sociaty Corner, Bolbala
Marg, Dhebar Road (5], Mear Edan Eng., Alika, Pipaliva Hall Road, Rajkot - 360 D02
Factory/Unit Address © Shed Mo, 05, Plof Mo, 11, &bl Indusirial Area, RS No

223/P. Kothasiva, Fajkot

£, Mr. HiteshTulsibhal Kanjariya (Proprietor)

Address | Keshav Nivas, Yogeshwar Sociely Comer, Bolbala Mang, Dhebar Road (3],
Wear Edan Eng., At&a, Pipalya Hall Boad, Ragot - 380002

SirMadam,

Motice Under Sec. 13 (2) read with Sec. 13 (3) of Securitisation and Reconsiruction
of Financial Assets and Enforcement of Security InterestAct, 2002,

You, the addressees, hersin have availed the fallowing credit faciiities from our Rajkot
Main Branch (31430) &nd failed io pay ihe duesinsiziment! inferes! | operate the
accounts salistactarily and hence, in ferms of the RBI guidelines as to the Income
Recagnition and Prisdential Accounting Narms, your account’s has/have been classified
as Mon-Parforming Asset a5 on 06.04.2026, As on 24,06,2026 & sum of Rs, 23,32,430.75
(Rupees Twenty Three Lakhs Thirty Two Thousand Four Hundred Thirly and Paise
Seventy Five Only} logetherwith furtherinterests is culstanding in your acoount!s

The parficutars of amount dug fo the Bank from you in respect of the aforesasd
acoount's are s under ;

e | Outstanding amount as on date | Unapplied interest &
T f Facil
ype Ol FAcilY | = ot NPA L.e. as on D6.04.2026 | Unrecovered Interest
Term Loan
AAS0E1T000C1E Rs, 7,32 678.80 Rs. 5262092
Cash Credit
11430501 0077603 Rs. 15,14,577.43 Rs. Z6,446.00
Penal Interest (Simple) | CostiCharges Incurred By Bank Total Dues
0.00 Rs. 4,107.60 Rs. 7,89,407.32
0.00 0.00 Rs. 15.43,023.43
Total Dues Rs. 23,32,430.75

Tar smcure the rapaymentof the monies due o the monias that may bacoms dus to the
bark, the Borrower Mis Shree Keshav Engineering, through its Proprietor Mr. Hitesh
Tulsibhai Kanjariya had executed documents on 02112021 and created securdy
intarest by wayof -

Hypothecation of Movable Assets described herein below

1. All the Tangible Movable Machinery and Plant of the Borrower logathar with
spares, lools and accessories and athar movables, both prasent and future, whether
Iyirg boose or i casas which are now lying or stared in:or abowt o shall be brought nto
or be stored o be in or vpon or-abowd the bomower's premises and godowns: or
wherever else the same may be or be held by any party to the order or disposition of the
Bomrawer relabing ba or pertaining 1o the barrower's works sifuated al Shed Mo, 05, Plot
Mo, 31, Al Induzirial Area, RS, Mo, 225P, Kotharya, Rajkat

2, Hypothecation of Book-debls and Stock siluated a1 Shed Mo, 05, Plot Mo, 11, Alwl
Industdal Area, B.5. Mo, 224P. Kothariva, Ragot

Therefare You are kereby called upon in terms of section 13(2) of the Securnifisation and
Raconstruction of Financial Assets and enforcement of Security Interest Act, 2002, 1o pay
a zurn o Bs, 23,32,430.75 (Rupeas Twenty Threse Lakhs Thirly Two Thousand Four
Hundred Thirty and Paise Seventy Five Only) together with fumther interest and
charges a the confractual rate as per tha larms and condiions of loan documents
executed by you and discharge your liabiliies in full 0 days from the date of receipt of this
nolice, faling which, wa shall ba constrained b enforce the aforesald sacurities by
exercising any of &l of the righis given under the said Act,

Ag par section 13.113) of the Act, on receipt of this notice you are restrained /prevented
from disposing of ar dealing with the above securlies withoul the consent of the bank

Yaur ablention is invted b provisions of sub-seclion {3) of Section 13 of the SARFAESIn
respect of ime available. to redeem the secured assels,

Sdi- Yours faithfully, Authorised Officer, Union Bank of India

Demand Notice U/S 13(2) of SARFAESI Act, 2002

= Bhimpore Branch: Shop Mo, 526/2, 3,4, 16517,
#ﬁfﬂ.’ﬂﬁ Eﬂf_ﬂ' Te; Regancy, Opp. Bharat ind. Estate, Costal Heghnaray,

! Bank of Baroda fif B Post Bhimpaore — 3962 10 India.
Email: BEHIDAME bankotherade.co,in

‘Wharaas, The wdersigned beng e Aulhosized Cficar of (he Bank of Baroda urer tha
Sacuriizefon and Recanstruction of Financial Assetz and Erfarcament of Sacunty Infarasl A
2002 ard in exarcise of Powars confermad under Section 13 read with the: Securnby Inbares
(Erdorcament) Rules, 3003 ssied demand notices dated 219,04, 2026 caling upen te Bomiaers |
Guararfor Mr.Bigin Kumar Singh Priti Bipinkumar Singh Lo rapay the amount meantionad in the
natice being Rs. 31,43, 364 .54 (Rupess Twenty Cra Lagshs Farty Three Thousend Three Huncred

Sty Four and Fifty Four Pasa only] a5 on dated 20,04, 2026 with furher nierest and expenses
within &l days fram the date of noticaldate of recaigl ol b said notice
The Bomowers | Guarenior § Morigagor kaving failed o repey the amount, nofics i hereby given
ferihe Borowers Guarantar (orgagor and te public in genesal that the undersigred has aken
Passassion of the proporly dascrbad henen balow in exancse of powess confamad ta himfhar
undar Section 134} of the said Act read wilh Rule B of the seid Rules on this 08th day of July the
year 2026,

The Bomewars ! Guaranior | Marigagor in pardicur and the pubicin general is haraby caubionad
nod bo dead with the proparty and anyf dealings with tha prapa iy will ba subject ta the charge of the
Bank ol Barada for an amount of being of noties Ra. 21,43 364.54)- [Rupees Twenty Oine
Lackhs Farly Thrga Thousand Theae Hundned Sty Four ard Filly Feur Paisa only) as on dated
200042026 and nlerest & axpansas therean unlil the fall paymeand,

The borrawer’s attemtion i% invited to provision of sub-section (8] of sectbon 13 of the Act,

in respact of tima available, to radeam the secured assets,

BB the plece and pansel of Ihe residential fatapariment Mo 502, admeasuring aboul 6183 Sg
Metars carpel aned, Balcony area admeasunng 357 Sq.Malers, and wash ares admeasuring
3,795 Mabers, located on Sinth loorof =17 bullding known &~ Pramukh Aura” conslruched on
Moan agriculbural lang beng survey ro 719 (6ld sumvey no 252073) admeasuring aboul 14,604 5g
Iesters oul of botad land anea Acmsagunng 15,704 50, metars (remalmng lard admaasunng 70
S Meters shal goin road), stualed 3l CHALA, Tal Vapl Dist Vatsad, Gujarat, inde Sogether with
all s, nledes], easament, ebt: hereto belongs 10 Mo Pal sngh, the $aid flat boinoed &5
Follows: East: By Nat no D-1/604, Morth: By Flat Mo 0- 1603, Wit By Flat o D-20603, South : By
Inbemal Road,

Diate: 08.07.2026, Place; Vapi Authorised Officer, Bank of Baroda

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF M/s. PRADHIN LIMITED

RELEVANT PARTICULARS

Name of corporate debtor | M/s. PRADHIN LIMITED

. Date of incorporation of corporate debtor | 03rd June 1982

Authority under which corporate debtor is

incorporated / registered

4. Corporate Identity No. / Limited Liability |
Identification No. of corporate debtor | L15100TN1982PLC009418

5. Address of the registered office and Registered Office Address as per the
principal office (if any) of corporate MCA Records:61, SEMBUDOSS STREET,
debtor | CHENNAI, TAMILNADU-600001

6. Insolvency commencement date in 2nd July 2026 ( (The order was received
respect of corporate debtor | by the undersigned on 6 th July 2026)

7. Estimated date of closure of insolvency | 29th December 2026 (being 180 days
resolution process | from 02nd July 2026)

8. Name and registration number of the Name: Rajesh Jasti
insolvency professional acting as interim
resolution professional

9. Address and e-mail of the interim

resolution professional, as registered

with the Board

N —

i

Registrar of Companies- Chennai

| Reg No: IBBI/IPA-001/IP-P02317/2020-2021/13469
Address: H.NO: 1-4-159/1/20, Plot no 20,
Srichakra Enclave, 6 th Avenue Road,
Sainikpuri, Secunderabad-500094,
Telangana, India

| Email Id: jastirajeshca@gmail.com
Address: Plot No 6, 1st Floor, Road No 2,
Vasanth Nagar, Near JNTU Metro,
Kukatpally, Hyderabad- 500085,
Telangana, India.

| Email Id: ibc.pradhin@gmail.com

| 20th July , 2026
Not Applicable as per the information
available with IRP

10. Address and e-mail to be used for
correspondence with the interim
resolution professional

11. Last date for submission of claims

12. Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

13. Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14. (a) Relevant Forms and
(b) Details of authorized representatives

are available at:

' Not Applicable as per the information
available with IRP

' a. Web link; https://ibbi.gov.in/home/downloads
Physical Address: same as above in
point no. 10
b. NA

Notice is hereby given that the National Company Law Tribunal, Chennai Bench has

ordered the commencement of a Corporate Insolvency Resolution process of M/s.
PRADHIN LIMITED on 02.07.2026 (The order was received on 06.07.2026).

The creditors of M/s. PRADHIN LIMITED are hereby called upon to submit their claims
with proof on or before 20.07.2026 to the Interim Resolution Professional at the address
mentioned againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proofin person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed aﬂainst the entry No. 12, shall indicate its

choice of Authorized Representative from among the three insolvency professionals listed

I:igainsét Aentry No.13 to act as Authorized Representative of the class [Not Applicable] in
orm CA.

Submission of false or misleading proofs of claim shall attract penalties.

Rajesh Jasti In the matter of M/s. PRADHIN LIMITED

Interim Resolution Professional

Regn. No. IBBIIIPA-001/IP-P02317/2020-2021/13469  Date and Place: 8th July 2026, Hyderabad

HESTER BIOSCIENCES LIMITED

HESTER

Registered Office: Village - Meda Adraj, Taluka Kadi, District Mehsana,

Gujarat 384441, India, Phone: +91 2764 285502 Email: cs@hester.in
Website: www.hester.in CIN: L99999GJ1987PLC022333

NOTICE

Transfer of Equity Shares of Hester Biosciences Limited to Investor Education and Protection Fund ("IEPF")
This Notice is published pursuant to the applicable provision of Section 124 of the Companias Act, 2013, ("Act”) read with the Investor Education and
Pratection Fund Authority {Accounting, Audit, Transfer and Refund) Rules, 2016 {"Rules™), as amended time to time, the Company is required to transfer
all such shares in respect to which dividend has remained unpaid/unclaimed by the shareholders for seven consecutive years or more to the IEPF.
The Company has sent individual communication to the concerned shareholders at their registered address whose dividends remain unclaimed and whose
share(s} are liable to be transferred to [EPF Authority under the Rules. Shareholders are requested claim before 15 August 2026as mentioned in letter sent
to individual shareholders and also refer to www . hester.into verity the details of their unclaimed dividendis) and their sharels) liable 1o be transferred to

the IEPF.

shareholders are requested to note that in case the dividendis) are not claimed by 15 August 2026, those eguity share(s) in respect of which the dividends
remain unclaimed for 7 consecutive years from Financial Year 2018-19, shall be transferred to IEPF Demat Account in accordance with the notificationis)
issued by Ministry of Corporate Affairs ('MCA') from time to tima, without any further notice to the Shareholders and no liability shall lie against the

Company in respect of the equity shares so transferred.

For making valid claim, for the unclaimed dividend lying with the Company, the shareholders wha have not claimed their dividend for the period of seven
consecutive years from the financial year 2018-19 can write to the Company/Registrar and Transfer Agent on or betore 15 August 2026 and sign as per
the specimen signature registered with the Company at registered office address mentioned above or Registrar and Transfer Agent at the following
address: MUFGIntime India Private Limited, 506 to 508, SthFloor, Amarnath Business Center -1 (ABC-1), Besides Gala Business Center, Off. C. 5. Road,

Navrangpura, Ahmedabad 380009

Please note that no claim shall lie against the Company in respect of unclaimed dividend amount and shares transferred to |[EPF pursuant to said section
and rules. Please also be informed that, upon such transfer, shareholders can claim the transferred shares along with dividends by making an application
to |EPF Authority in Form IEPF-5 online as prescribed under the Rules and the same are available at IEPF website i.e. www.igpf.gov.in

Date: 8 July 2026
Place: Kadi, Mehsana

epaper.financialexpress.com

For Hester Biosciences Limited
Sdl-
Vinod Mali
Company Secretary&Compliance Officer

. Ahmedabad
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